IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date : 29.11.2024 |

Name of the

Applicant
e Order (Se
ABLAPL- COURT
1 (98676/2129.11.20 1150000 s k NAYAK c.o. No. 2 [Ptd: at
024 24 024 oip 9999- No-
12-31 )
e Order (Se
, |98682/2 [29.11.20 ﬁggégaz BYOMAKESH - ;gURg Dtd. at
024 24 024 TRIPATHY I 2024- No-
11-27 )
[ Order (Se
ABLAPL- COURT
3 |98683/2129.11.20 )09 50 |7 KAMILA c.o. No. 2 [Pt& BATL-2 2
024 24 a oip 2024- No-
11-27 8)
e Order (Se
ABLAPL- COURT
g [°8084/2129.11.20 | 000 50 |a K BEHERA c.o. No. 2 [Pt& BATL-1 |2°
024 24 o onm 2024- No-
07-11 1)
e Order (Se
BLAPL- COURT
5 [98685/2129.11.20 |1 6c0/5 |7 R BISWAL c.o. No. 2 [Ptd- at
024 24 024 oip 2024~ No-
11-28 1)
e Order (Se
o |98686/2129.11.20 25;%520 HAREKRUSHNA - ;gURg Dtd. at
024 24 o MOHANTY I 2024- No-
07-11 1)
e Order (Se
BLAPL- COURT
7 |98687/2129.11.20 | 506,50 | kK PANDA c.o. No. 2 [Ptd- at
024 24 o4 onm 2024- No-
11-28 1)
___ (Se
ABLAPL- COURT
g |28688/2129.11.20 |5 00 00 |o pARTDA c.o. |NO. 2 at
024 24 No-
24 OLD
1)
e Order (Se
ABLAPL- COURT
o |98689/2129.11.20 |05 5 50 |a SAHOO c.o. No. 2 [Ptd- BATL-1 |2*
024 24 on onm 2024~ No-
08-22 4)
[ Order (Se
ABLAPL- COURT
10 |28680/2129.11.20 [ 150,75 g R pATRA c.o. No. 2 [Ptd- at
024 24 024 orp 2024~ No-
10-07 4)




11

12

13

14

15

16

17

18

19

20

21

22

23

Order (Se
98691/2 [29.11.20 ABLAPL COURT Ipi 4. at
13054/2 [P K DAS NO. 2
024 24 o o 9999- No-
12-31 a)
Order (Se
98692/2 129.11.20 ??82532 SUDHANSU PRASAD COURT |Dtd. at
024 24 o MOHAPATRA NO. 12 |2024- No-
12-11 1)
Order (Se
98693/2 29.11.20 |52 " |PRADEER KUMAR COURT |Dtd. aarr_o 2T
024 24 o DAS NO. 12 |2024- No-
11-27 8)
Order (Se
ABLAPL-
98694/2 29.11.20 COURT |Dtd. at
024 24 52251/2 B B ROUT NO. 12 |2024-  [BRIE72 |yo-
11-27 9)
Order (Se
98696/2 [29.11.20 ?232?32 JYOTTKANT COURT |Dtd. at
024 24 024 MAHAPATRA NO. 12 |2024- No-
11-27 9)
_ Order (Se
98697/2 [29.11.20 ?282532 s NAvAK COURT |Dtd. at
024 24 o NO. 12 |2024- No-
11-27 9)
Order (Se
98698/2 [29.11.20 ?232532 RABINDRA NATH COURT |Dtd. at
024 24 o PANDA NO. 12 |2024- No-
11-27 9)
_ Order (Se
98699/2 29.11.20 ?23?532 N sAHOO COURT |Dtd. at
024 24 o NO. 12 |2024- No-
11-27 9)
Order (Se
98700/2 [29.11.20 §§g§§32 4 K basH COURT |Dtd. at
024 24 o NO. 12 |2024- No-
11-27 9)
Order (Se
ABLAPL-
98701/2 [29.11.20 COURT |Dtd. at
024 24 52243/2 H K DASH NO. 12 |2024-  [PAID=L oo
11-27 14)
Order (Se
ABLAPL-
98702/2 [29.11.20 COURT |Dtd. at
024 24 32269/2 M R SAHOO NO. 12 |2024- No-
11-27 14)
Order (Se
ABLAPL-
98703/2 [29.11.20 COURT |Dtd. at
024 24 32274/2 M R SAHOO NO. 12 |2024- No-
11-27 14)
ABLAPL- Order (Se
32205/2 ;2'11'20 13075/2 [M R SAHOO EgUerz Dtd. at
024 : 2024- No-




| 11-27 14)
e Order (Se
ABLAPL-
98706/2 129.11.20 COURT |Dtd. at
24 1024 24 32247/2 A K DAS NO. 12 |2024- No-
11-27 14)
[ Order (Se
ABLAPL-
98707/2129.11.20 COURT |Dtd. at
25 1024 24 52250/2 A K DAS NO. 12 [2024- No-
11-27 14)
e Order (Se
ABLAPL-
98708/2129.11.20 COURT |Dtd. at
26 |05, S 32256/2 MIHIR KANTA RATH o 12 12094- T
11-27 14)
[ Order (Se
ABLAPL-
98709/2 129.11.20 COURT |Dtd. at
27 1024 24 32271/2 M K SWAIN NO. 12 [2024- No-
11-27 14)
[ Order (Se
ABLAPL-
98710/2 129.11.20 COURT |Dtd. at
28 1024 24 32264/2 J P KAR NO. 12 |2024- No-
11-27 14)
[ Order (Se
ABLAPL-
98712/2 (29.11.20 COURT |Dtd. at
29 1024 24 32279/2 J P KAR NO. 12 [2024- No-
11-27 14)
[ Order (Se
ABLAPL-
98713/2 129.11.20 COURT |Dtd. at
30 1924 24 52258/2 G JAYSINGH NO. 12 |2024- No-
11-27 14)
[ _ Order (Se
31 9871472 (29.11.20 ?23?532 SURYAKANTA COURT |Dtd. at
024 24 004 DASMOHAPATRA NO. 12 [2024- No-
11-27 14)
[ Order (Se
ABLAPL-
98715/2 129.11.20 COURT |Dtd. at
32 1024 24 32292/2 b P DAS NO. 12 [2024- BAIL=1 9o
11-27 14)
[ Order (Se
ARLAPL- COURT
53 |98716/2129.11.20 [Cooo 0| L o No. o |ptd. at
024 24 S oLb 2024- No-
08-13 14)
[ Order (Se
44 [98717/2 29.11.20 PR R TUNIAY FoURY pra. parr_q 2t
024 24 074 BANERJEE oLD 2024- No-
09-25 1)
[ Order (Se
ARLAPL- COURT
35 |98718/2129.11.20 [ 350270 |n MoHANTY No. 2 |PEd- at
024 24 024 oLb 2024- No-
11-27 1)
_l98719/2(29.11.20 |[ARLAPL- COURT |Order (se
36 1624 24 13068/ [ MOHANTY NO. 2 |Dtd. BAIL-2 | ¢




024 OLD 2024- No-
11-27 9)
[ Order (Se
ABLAPL- COURT
37 (98721/2/129.11.20 13456, /5 |p & BARIK c.o. [o. 2 [Ptd BATL-1 [2F
024 24 024 oLp 2024- No-
11-27 14)
___ (Se
ABLAPL- COURT
3g [28722/2129.11.20 |19 59575 |7 BEHERA c. NO. 2 at
024 24 024 orp No-
14)
[ Order (Se
BLAPL- COURT
39 (98723/2129.11.20 | 3cs 00 5 p TanGa c.o. No. 2 [Ptd- at
024 24 o oip 2024~ No-
11-27 14)
e Order (Se
CRLMP- COURT WRIT
a0 [28725/2129.11.20 0o 50 b K PAL c. No. 2 |Ptd- BRANCH |°°
024 24 - oip 2024~ e No-
11-27 39)
e Order (Se
CRLMC- COURT CRIMIN
g1 |98726/2129.11.20 200 001 |BALARAM SINGH c. No. 2 |PEtd- AL at
024 24 o onm 2023- [ S0 [No-
02-10 2)
CRLREV- courr |0Fder  [CRIMIN [(se
4y [98727/2(29.11.20 S350 . v 5 |pta. AL at
024 24 . . onp 2024-  |[REVIST |No-
10-29  |oN 3)
98728/2 [29.11.20 |CRDREV- COURT gijer gilMIN ;ie
43 024 02 217/201 A K BEHERA C. ggb 2 5024- REVIST |No-
10-29  |oN 2)
e Order (Se
BLAPL- COURT
qq |28729/2129.11.20 |o0/0 50 sk NAYAK c. No. 2 |Ptd- BATL-2 |2
024 24 o4 oip 2024~ No-
11-27 11)
e Order (Se
WP (C) - COURT WRIT
a5 |28730/2129.11.20 |, 0000 |6 ¢ BARTK c.o. No. 2 |[Ptd- BRANCH 2T
024 24 o3 onm 2024- = No-
11-27 9)
e Order (Se
WP (C) - COURT WRIT
1 [28731/2129.11.20 |\ 0e0 00 |6 ¢ BARIK c. NOo. 2 |PEtd- BRANCH |2°
024 24 o oip 2024- oS No-
11-27 9)
[ Order (Se
WP (C) - COURT WRIT
47 |98732/2129.11.20 |/ 00’50 |5 sunpara c.o. No. 2 [Ptd- BRANCH 2T
024 24 i o 2024~ i No-
11-27 9)
[ Order (Se
CRLMA- COURT
ag (98733/2129.11.20 |1 005 |BALARAM SINGH C. No. 2 |PEd- at
024 24 A oip 2024~ No-
11-19 9)
49 [98734/2 [29.11.20 |CRLMC- [BALARAM SINGH  [C.O. |[COURT |Order |(se




50

51

52

53

54

55

56

57

58

59

60

024 24 4305/20 NO. 2 |Dtd. at
24 OLD 2024- No-
11-25 9)
Order (Se
98736/2 [29.11.20 Z;EISZ;?/JZ BIBHUTI RANJAN ;gURg Dtd. at
024 24 024 MOHANTY oip 2024- No-
11-27 9)
WRIT
Order prRANCH | (€
WP (C) - COURT at
98737/2129.11.20 33880/2 |S K SAHOO NO. 2 Dtd. (DIVIS No
024 24 023 OLD 2024- TION 113
11-27 BENCH- |
2)
WRIT
Order prRANCH | (€
WP (C) - COURT at
98738/2129.11.20 22925/2 |D NAYAK NO. 2 Dtd. (DIVIS No-
024 24 016 OLD 2024- ION 107
11-27 BENCH- |
1)
Order (Se
RVWPET - COURT CIVIL
98739/2129.11.20 |1 0c 502 |p CH DAS No. 2 |Ptd- REVISI 20
024 24 3 oip 2024- o No-
11-27 1)
WRIT | o
— Order  [BRANCH | 7
98740/2 (29.11.20 COURT |Dtd. (DIVIS |2°
024 24 3386/19 P CH DAS NO. 1 [2005-  |TON Ifcl’B
06-29 BENCH- |,
3)
WA- Order (Se
98741/2 129.11.20 COURT Dtd. WRIT at
024 24 201/202 M BEHERA NO. 1 |2024-  |APPEAL |No-
11-18 2)
Order (Se
CRLA- CRIMIN
98742/2 129.11.20 |00 | o NATH SAHOO COURT |Dtd. o at
024 24 23 NO. 5 [9999- [ |No-
12-31 9)
WA- Order (Se
98743/2129.11.20 COURT Dtd. WRIT at
024 24 ;g26/20 S K PRADHAN NO. 5 |2024-  |APPEAL |No-
11-28 3)
ord S
98748/2 [29.11.20 ggé%;z I — CouRT |pta. 6(1te
024 24 024 : : NO. 23 |2025- No-
02-06 3)
WP (C) - Order (Se
98750/2 129.11.20 29062/2 SRINIBASH COURT Dtd. at
024 24 024 MOHANTY NO. 23 |12024- No-
11-27 3)
BLAPL- Order (Se
82251/2 ;2'11'20 10813/2 |MANOJ KUMAR PANT EgURg3 Dtd. BATIL-2 lat
024 : 2024~ No-




| 11-27 18)
98752/2 29.11.20 ["E(C)~ COURT giger ;ie
61 |54 iy 32267/2 MANOJ KUMAR PANT Mo 10 |rozs- No-
01-08 18)
[ Order (Se
CRLREV- COURT
2 98753/2129.11.20 6€40/202 |n. K. BEHERA NO. 2 Dtd. at
024 24 . oD 2024- No-
11-29 18)
e Order (Se
ABLAPL- COURT
63 |28754/2129.11.20 |5-05 /50 | JADUNATH PRADHAN No. 2 |PEd- at
024 24 24 om 2024- No-
06-18 18)
[ Order (Se
BLAPL- COURT
6a |28755/2/129.11.20 |g56) /50 |JUDHISTHIR SAHOO No. 2 |Ptd- BATL-2 2T
024 24 0 oLm 2024- No-
09-06 10)
e Order (Se
ABLAPL- COURT
65 |28756/2129.11.20 13044/2 |SUVENDU BARIK No. 2 |Ptd- BATL-1 2
024 24 024 oLp 2024- No-
11-27 13)
[ Order (Se
ABLAPL- COURT
66 (28758/2129.11.20 110735 IDILLIP SAMAL No. 2 |Ptd- at
024 24 024 oLm 2024- No-
11-27 13)
[ Order (Se
CRLMC- COURT
7 |98759/2(29.11.20 283120 |R. K. BARIK No. o |ptd. at
024 24 24 oD 2024- No-
11-27 13)
e _ Order (Se
cg [98761/2(29.11.20 ?igfi/z DILLIP KUMAR ESURg Dtd. BATL_2 2t
024 24 024 MALLICK oD 2024- No-
11-28 8)
[ Order (Se
CRLMC- COURT
6o (98762/2129.11.20 2829/20 [NIRANJAN ROUT No. 2 |PEtd- at
024 24 S oD 2024- No-
11-26 8)
[ Order (Se
CRLMC- COURT
70 |98763/2129.11.20 1) 006/50 |DATTARY PRADHAN No. 2 |Ptd- at
024 24 2 oD 2024- No-
11-26 8)
[ Order (Se
CRLMC- COURT
1 |98764/229.11.20 3255720 [8. B. ROUT No. » |ptd. at
024 24 2 oLp 2024- No-
11-26 8)
[ Order (Se
CRLMC- COURT
25 |98765/2 (29.11.20 2021,20 |5. B. ROUT No. o |ptd. at
024 24 oy oD 2024- No-
11-26 8)
;;'98766/2 29.11.20 |CRLMC- |BINDU SAGAR COURT |Order (Se
024 24 3133/20 |[SWAIN NO. 15 |Dtd. at




74

75

76

77

78

79

80

81

82

83

84

85

186 [98779/2 [29.

24 2025- No-
01-21 8)
Order (Se
ABLAPL- COURT
98767/2129.11.20 |15,05 /5 |SARAT DASH c. No. 2 |PEd- at
024 24 024 OLD 2024- No-
11-25 8)
Order (Se
ABLAPL- COURT
98768/2129.11.20 13063/2 R. K. BARIK c. NO. 2 Dtd. at
024 24 024 oLm 2024- No-
11-27 8)
Order (Se
ABLAPL- COURT
98769/2129.11.20 115093 /5 R, K. BARIK C. No. 2 |PEd- at
024 24 024 OLD 2024- No-
11-27 8)
Order (Se
ABLAPL- COURT
98770/2129.11.20 [ 3061 /5 |a. K. BEHERA C. No. 2 |Ptd- at
024 24 024 oLb 2024- No-
11-27 8)
WP (C) - COURT wrrr | (S€
98771/2129.11.20 |} 13c8/5 |5 BEHERA C. NO. 2 BRANCH |2©
024 24 022 OLD -6 No-
35)
Order (Se
ABLAPL- COURT
98772/2129.11.20 1130942 |o. K. BEHERA C. No. 2 |Ptd- at
024 24 024 OLD 2024- No-
11-27 35)
Order (Se
ABLAPL- COURT
98773/2129.11.20 13056/ |sAROJ KUMAR DASH |C. No. 2 |PEd- BATL-2 2T
024 24 024 oLp 2024- No-
11-27 11)
Order (Se
ABLAPL- COURT
98774/2129.11.20 135905 | JADUNATH PRADHAN |C. No. 2 |Ptd- at
024 24 024 oLp 2024- No-
11-27 11)
Order (Se
ABLAPL-
98775/2 129.11.20 COURT |Dtd. at
024 e 33217/2 BIJAYANANDA DASH |C. 5. 5 |ro2s- BAIL-2 | _
02-06 7)
Order (Se
ABLAPL-
98776/2 129.11.20 COURT |Dtd. at
024 oy 52285/2 JADUNATH PRADHAN [C. %o, 2 |2024- BRIL-2 |-
11-27 7)
Order (Se
CRLA-
98777/2129.11.20 COURT |Dtd. at
024 24 ;183/20 S.K.NAYAK €-0- No. 15 |9999- No-
12-31 7)
Order (Se
ABLAPL-
98778/2129.11.20 COURT |Dtd. at
024 e 32257/2 JADUNATH PRADHAN [C. 5. 15 |lroza- Moo
11-27 7)
11.20 |CRLREV- B.B.MALLICK |C.O0. |COURT |Order |(se




87

88

89

90

91

92

93

94

95

96

97

98

024 24 543/202 NO. 6 |Dtd. at
4 9999- No-
12-31 7)
Order (Se
ABLAPL-
98780/2 129.11.20 COURT |Dtd. at
024 24 é;§74/2 S R TRIPATHY NO. 2 2022 BAIL-1 No-
12-19 2)
Order (Se
ABLAPL-
98781/2129.11.20 COURT |Dtd. at
024 24 32260/2 JADUNATH PRADHAN NO. 2 2024 No—
11-27 2)
Order (Se
ABLAPL-
98782/2129.11.20 COURT |Dtd. at
024 24 ;260/20 T K DAS NO. 2 |2023- BAIL=2 No-
08-29 9)
Order (Se
CRLREV- COURT
98783/2129.11.20 668/202 |B.B.MALLICK NO. 2 Dtd. at
024 24 4 OLD 9999- No-
12-31 9)
Order CRIMIN |(Se
98784/2 129.11.20 gzisggz P. R. SWAIN COURT Dtd. AL at
024 24 4 . . NO. 6 2024- REVISI No-
11-27 ON 0)
Order (Se
CRLMC-
98785/2129.11.20 COURT |Dtd. at
024 4 ;3139/20 G.JAYASINGH vo. 6 |2o2a- No-
11-27 6)
Order (Se
ABLAPL-
98786/2 129.11.20 COURT |Dtd. at
024 o4 2360/20 K SAHOO NO. 2 |2023- BAIL-2 No—
08-29 9)
98787/2 |29.11.20 "E(C)~ COURT giier E(lie
024 24 32219/2 MANOJ KUMAR PANI NO. 2 |2024- No-
11-28 9)
Order (Se
CRLMC-
98788/2129.11.20 COURT |Dtd. at
024 24 2273/20 A . PANDA NO. 2 |2024- No-
11-27 9)
Order (Se
ABLAPL-
98789/2129.11.20 COURT |Dtd. at
024 24 32297/2 MANOJ KUMAR PANI NO. 2 2024 BAIL-1 No-
11-28 2)
Order (Se
CRLMC-
98791/2 (29.11.20 COURT |Dtd. at
024 24 2287/20 S+ SAHOO NO. 2 |2024- No-
11-27 2)
Order (Se
ABLAPL- COURT
98792/2129.11.20 |53645/50 |s CHOUDHURYT No. 2 |Dtd BaTL-2 [2°
024 24 23 OLD 2024- No-
07-26 10)




Order (Se
BLAPL- COURT
98793/2 129.11.20 11218/2 MANOJ KUMAR PANI NO. 2 ptd. BAIL-2 at
024 24 024 oLp 2024- No-
11-28 7)
Order (Se
CRLMC- COURT
98794/2 (29.11.20 5887,20 |s . sam00 No. o |Dtd. at
024 24 24 oLp 2024- No-
11-27 7)
Order (Se
98795/2 129.11.20 §§2§202 RAJIB BIHARI COURT |Dtd. ;iIMIN at
024 24 3 MISHRA NO. 5 19999- aopEar NO~
12-31 9)
CMP— Order (Se
98796/2 (29.11.20 COURT |Dtd. at
024 24 2259/20 P. K. MOHANTY NO. 5 [2024- No-
11-27 9)
Order (Se
98797/2 29.11.20 |SRPA COURT |Dtd. CRIMIN | ¢
301/202 |S BISWAL AL
024 24 . NO. 7 |9999- AppEaL [NO-
12-31 10)
_ Order (Se
98798/2 29.11.20 i??iggz - COURT |Dtd. at
024 24 . : NO. 7 |2024- No-
11-26 10)
Order (Se
WP (C) — WRIT
98799/2 (29.11.20 COURT |Dtd. at
024 24 i§67/20 H.K.MALLICK NO. 7 2024 ?EANCH No-
11-25 26)
ord S
98800/2 29.11.20 ggégz;z K IENA CouRT |pta. ;te
024 24 024 NO. 25 |2024- No-
10-30 26)
Order (Se
CRLMC-
98801/2 (29.11.20 COURT |Dtd. at
024 24 2263/20 D.P.DASH NO. 25 |2024- No-
11-25 26)
Order (Se
WP (C) - WRIT
98802/2 (29.11.20 COURT |Dtd. at
024 5 i§67/20 G.SUNDARA No. 25 2024~ ?EANCH No-
11-25 26)
98803/2 [29.11.20 "L (&)~ COURT giier ;ie
024 24 35260/2 MANOJ KUMAR PANI NO. 25 2024 No—
11-27 26)
Order (Se
CRLMC-
98804/2 (29.11.20 COURT |Dtd. at
024 24 ;272/20 P.MISHRA NO. 15 |2025- No-
01-10 26)
WP (C) - Order WRIT (Se
32205/2 ;2'11'20 943/202 |T SWAIN EgUR& Dtd. BRANCH |at
0 : 2024- -1 No-




[ 11-28 2)
e Order (Se
CRLMC-
11 |98806/2 29.11.20 COURT |Dtd. at
2 024 24 2278/20 A. SUNDARAY NO. 15 |2024- No-
11-25 2)
[ ord S
11 98807/2 [29.11.20 gs;gg;z S CourRT |pta. ;te
3 024 24 oa B NO. 15 |2024- No-
11-27 2)
e Order (Se
CRLMC-
11 198808/2129.11.20 COURT |Dtd. at
4 024 24 2226/20 A.K.MOHANTY NO. 15 |2024- No-
11-25 2)
[ Order (Se
WP (C) - WRIT
11 /98809/2 29.11.20 COURT |Dtd. at
5 (024 24 2231/20 S DASH NO. 15 |2024- ?gANCH No-
11-28 6)
[ Order (Se
CRLMC-
11 /98810/2 29.11.20 COURT |Dtd. at
6 1024 24 2173/20 P.K.BARIK NO. 15 |2024- No-
11-26 6)
e Order (Se
ABLAPL- COURT
11 198812/2129.11.20 15069 /5 \MANOJ KUMAR PANT No. 2 |Ptd- at
7 024 24 024 oLn 2024- No-
11-27 6)
[ Order (Se
WP (C) - COURT WRIT
11 98813/229.11.20 |1 cnl o | o No. o |ptd. peancH 2
8 024 24 094 o 2024- T No-
11-28 42)
[ WPC (OA) Order (Se
11 198814/2 29.11.20 |- COURT |Dtd. oA at
9 1024 24 1476/20 D.SAMAL NO. 25 |2024- Branch |No-
17 11-06 1)
[ Order (Se
WP (C) - WRIT
12 198816/2 29.11.20 COURT |Dtd. at
0 024 24 i216/20 PK MISHRA NO. 25 |2024- ??ANCH No-
11-27 9)
e WP (C) - Order (Se
12 198817/2 (29.11.20 COURT |Dtd. at
1 024 24 32260/2 T.SWAIN NO. 25 |2024- No-
11-28 9)
[ Order (Se
WP (C) - WRIT
12 198820/2 29.11.20 COURT |Dtd. at
2 024 24 254372018 DRS NO. 25 [2024-  PRANCH fyo-
11-25 47)
[ WP (C) - Order (Se
12 198822/2129.11.20 COURT |Dtd. at
3 024 24 32258/2 J BISWAL NO. 25 |2024- No-
11-28 47)
12 [98824/2 [29.11.20 [wP(C)- N COURT |Order WRIT (se
4 (024 24 36796/2 | "7 NO. 25 |Dtd. BRANCH |at




- 020 2024~ -2 No-
11-28 34)
[ Order (Se
ABLAPL-
12 198825/2129.11.20 COURT |Dtd. at
= lo2a 2 32280/2 MANOJ KUMAR PANI |C. No. 25 ||l2024- No-
11-27 34)
12 |98827/2 [29.11.20 |"E(C) =~ COURT giger ;ie
6 |024 24 32275/2 TK JENA C- NO. 25 |2024- No-
11-27 34)
[ WP (C) - Order (Se
12 198829/2129.11.20 COURT |Dtd. at
7 1024 24 é;i%/z B.SAMAL €-0- No. 25 |2024- No-
11-21 34)
e WP (C) - Order (Se
12 /98830/2 (29.11.20 COURT |Dtd. at
8 |024 24 33246/2 R. K. BARIK C- NO. 20 |2024- No-
12-18 34)
[ WP (C) — Order (Se
12 198832/2(29.11.20 COURT |Dtd. at
9 (024 24 32264/2 M. BASU C- NO. 25 |2024- No-
12-16 34)
e WP (C) - Order (Se
13 /98833/2(29.11.20 COURT |Dtd. at
o lloza o4 33258/2 B. P. ROUTRAY C. No. 20 |2025- No-
01-17 34)
[ Order (Se
CRLMC-
13 198834/2(29.11.20 COURT |Dtd. at
1 lloza 4 3195/20 AJAY KUMAR NAYAK |C. No. 20 |l2024- No-
11-26 34)
[ WP (C) - Order (Se
13 /98836/2 (29.11.20 COURT |Dtd. at
2 1024 24 32245/2 P PANDA C- NO. 20 |2024- No-
11-27 34)
o WP (C) — Order (Se
13 /98837/2(29.11.20 COURT |Dtd. at
3 lloza o4 32220/2 R. K. MOHANTY C. NG. 20 |2024- No-
11-25 34)
[ Order (Se
WP (C) - WRIT
13 /98839/2 (29.11.20 COURT |Dtd. at
1 loza 24 52158/2 M.K.NAYAK C. No. 20 |2024- ?EANCH No—
11-27 16)
[ WP (C) — Order (Se
13 198840/2129.11.20 COURT |Dtd. at
5 024 24 3;252/2 M. D. BISWAL C-0- No. 10 |2024- No-
11-11 16)
e WP (C) - Order (Se
13 /98842/2 (29.11.20 COURT |Dtd. at
6 |024 24 §§i77/2 K. K. NATH €0 No. 5 |2025- No-
01-07 16)
113 [98843/2 [29.11.20 |[wP(C)- [PK MISHRA lc.0. [cOURT |order  [WRIT |[(Se




1024

24 12263/2 NO. 5 |Dtd. BRANCH |at
014 2024- -4 No-
11-28 37)
Order (Se
WP (C) - WRIT
98844/2129.11.20 COURT |Dtd. at
024 24 §§i66/2 M.R.ROUTRAY NO. 5 2024 ??ANCH No-
11-27 30)
98846/2 |29.11.20 |"ELC)~ COURT giger ;ie
024 24 32210/2 S. BISWAL NO. 20 |2024- No-
12-09 30)
Order (Se
WP (C) - WRIT
98848/2129.11.20 COURT |Dtd. at
024 24 é§222/2 S-DAS NO. 20 12024- ?iANCH No-
11-28 28)
ord S
98849/2 [29.11.20 ggéii;z N —— CoURT |pta. ;te
024 24 002 <R NO. 20 2024- No-
11-27 28)
98850/2 [29.11.20 [NL{C)~ COURT giger ;ie
024 24 32273/2 T SWAIN NO. 20 12024- No-
11-28 28)
WP (C) - Order (Se
98851/2129.11.20 21495/2 BHARAT KUMAR COURT Dtd. at
024 24 024 MISHRA NO. 20 12024- No-
11-27 28)
ord S
98852/2 [29.11.20 ggégé;z I — COURT Did%r ;te
024 24 07 - NO. 20 12024- No-
11-27 28)
98853/2 [29.11.20 ["L{C)~ COURT giier ;ie
024 24 32272/2 SUBASH CH PANI NO. 20 2024- No-
11-28 28)
Order (Se
WP (C) - WRIT
98855/2 (29.11.20 COURT |Dtd. at
024 24 32208/2 DK DEHURY NO. 20 12024- ?SANCH No-
11-28 15)
Order (Se
ABLAPL-
98856/2 (29.11.20 COURT |Dtd. at
024 24 32233/2 AVIRAM PATRA NO. 20 |2024- BATIL-1 No-
11-28 6)
ord S
98857/2 129.11.20 ggéié;z e — CouRT |pta. ;te
024 24 024 s NO. 20 2024- No-
11-25 6)
98858/2 [29.11.20 ["L{©)~ COURT giger ;ie
024 02 32274/2 SUBASH CH PANI NO. 20 |2024a- No-
11-28 6)




Order (Se
ABLAPL-
98859/2 (29.11.20 COURT |Dtd. at
024 24 35256/2 AVIRANM PATRA NO. 20 |2024- No-
11-28 6)
Order (Se
BLAPL-
98860/2 (29.11.20 COURT |Dtd. at
024 24 52219/2 H. K. PATRA NO. 20 |2024- BAIL=2 No-
11-27 11)
98861/2 29.11.20 |"E(C)~ COURT giger ;ie
024 02 32276/2 SUBASH CH PANI No. 20 ||l2024- No-
11-28 11)
Order (Se
ABLAPL-
98863/2(29.11.20 COURT |Dtd. at
024 24 32298/2 P. K. MOHANTY NO. 20 |2024- No-
11-28 11)
Ord S
98864/2 29.11.20 ggégé;z SUBASH CH PANT courT |pta. ;te
024 24 024 NO. 20 [2024- No-
11-28 11)
BLAPL— Order (Se
98865/2 (29.11.20 9199/20 AMLAN SHAKTI COURT |Dtd. BaTL-2 2T
024 24 4 PAUL NO. 20 |2024- No-
11-27 12)
Ord S
98866/2 29.11.20 ?gég;;z SUBASH CH PANT courT |pta. ;te
024 24 o NO. 20 [2024- No-
11-28 12)
Order (Se
ABLAPL-
98868/2(29.11.20 COURT |Dtd. at
024 54 32204/2 G.R.PATRA No. 20 |l2022- BAIL-1 No—
11-28 14)
Order (Se
98869/2 29.11.20 7002717 l7v0TT RANJAN FOURY |pta. arp [at
024 24 024 NAYAK OLb 2024- No-
11-27 15)
Order (Se
ABLAPL- COURT
98871/2 129.11.20 13135/2 |[M.R.ROUTRAY NO. 2 btd. BATL-1 2T
024 24 024 oD 2024~ No-
11-28 13)
Order (Se
98873/2 129.11.20 ABLAPL COURT Ipi 4. at
12848/2 \U.DAS NO. 2
024 24 024 oLD 2024- No-
11-27 13)
Order (Se
ABLAPL- COURT
98875/2129.11.20 12918/2 |S.P.MAHAPATRA NO. 2 Dtd. BATL-1 |[2*
024 24 024 oD 9999- No-
12-31 4)
ABLAPL- COURT |Order (Se
32276/2 ;2'11'20 13096/2 [M.R.ROUTRAY NO. 2 |Dtd. at
024 OLD 9999- No-




| 12-31 4)
e Order (Se
ABLAPL- COURT
16 198878/2129.11.20 113059,5 |6, sAHOO No. 2 |Ptd- BATL-2 2T
3 |024 24 04 oLD 2024- No-

11-28 7)
[ Order (Se
ABLAPL- COURT
16 98884/2 |29.11.20 [T 00 " | oo N o |ptd. at
4 024 24 - oLm 2024- No-
10-28 7)
e Order (Se
BLAPL- COURT
16 [98886/2 |29.11.20 |1’ o | o oeos No. o |ptd. at
5 |024 24 024 oLD 2024- No-
11-28 7)
[ Order (Se
16 (98888/2 [29.11.20 [CLAPL COURT Ipi 4. at
10742/2 |R.DAS NO. 2
6 024 24 024 oLn 2024- No-
11-27 7)
[ Order (Se
BLAPL- COURT
16 198889/2129.11.20 1114415 |a. k. PAUL vo. 2 |Ptd BATL-2 |2°
7 024 24 074 oLD 2024- No-
11-20 7)
[ Order (Se
BLAPL- COURT
16 198890/2129.11.20 19,5450 \up.MOKIM No. 2 |Ptd- BATL-1 |2°
8 024 24 2 oLn 2024- No-
11-28 4)
[ Order (Se
16 (98891/2 [29.11.20 [CLAPE COURT Ip 4. at
4992/20 |S.SAMAL NO. 2
9 024 24 2 oLn 2024- No-
11-28 4)
[ _ Order (Se
17 98894/2 [29.11.20 BPLAFL COURT |pi 4. at
11199/2 |B B ROUT NO. 2
0 024 24 024 oLh 2024- No-
11-28 4)
[ Order (Se
CcMP- COURT
17 {98895/2 [29.11.20 | "o ool b 2o No. 5 btd. at
1 1024 24 o oLn 2024- No-
11-27 4)
[ Order (Se
WP (C) - COURT
17 [98896/2 [29.11.20 oo ce oo o panut No. o |ptd. at
2 024 24 o oLb 2024- No-
11-28 4)
[ Order (Se
BLAPL- COURT
17198898/2/129.11.20 |o53,/50 |5, K. MOHARANA No. 2 |Ptd: BATL-2 |2F
3 024 24 o1 oLD 2024- No-
11-13 9)
[ Order (Se
17 198900/2 [29.11.20 §§g§S2o I COURT |Dtd. ;iIMIN at
4 024 24 a NO. 15 |2024- urse  No-
05-09 2)
17 [98901/2[29.11.20 [BLAPL- COURT |Order (se
5 |024 24 11181/2 SK SAHOO NO. 15 |Dtd. at




024 2024~ No-
11-28 2)
[ Order (Se
ABLAPL-
17 198902/2129.11.20 COURT |Dtd. at
6 |024 24 13048/2 T R DRS €-0- Iyo. 15 [2024-  [BAIETL Ino-
11-27 13)
e Order (Se
BLAPL-
17 198903/2(29.11.20 COURT |Dtd. at
7 loza 04 52179/2 MR ROUTRAY C. NO. 15 12024- BATL-1 |0
11-28 o)
[ Order (Se
ABLAPL-
17 198904/2129.11.20 COURT |Dtd. at
8 |024 24 L3077/2 T R DRS €0 Iyo. 15 [2024-  [BAIE72 Iyo-
11-27 9)
[ Order (Se
BLAPL-
17 198905/2 (29.11.20 COURT |Dtd. at
9 024 24 32185/2 S BARDHAN C- NO. 15 |2024- No-
11-28 9)
[ Order (Se
BLAPL-
18 |98906/2 (29.11.20 COURT |Dtd. at
0 024 24 é;i86/2 GR PATRA C- NO. 15 |2024- No-
11-28 9)
[ Order (Se
BLAPL-
18 198908/2(29.11.20 COURT |Dtd. at
1 |024 24 32200/2 P MORANTY €-9- Ino. 15 |2024- No-
11-28 9)
[ Order (Se
WP (C) - WRIT
18 |98909/2 (29.11.20 COURT |Dtd. at
> lo2a o4 i§76/20 MANOJ KUMAR RANA [C. NO. 15 |2024- ?gANCH No-
11-22 43)
[ Order (Se
CRLMC-
18 198910/2 (29.11.20 COURT |Dtd. at
3 (024 24 3283/20 G SAHOO C- NO. 15 |2024- No-
11-26 43)
[ Order (Se
18 198911/2 (29.11.20 CMAPL M/S.HARIHAR COURT |Dtd. at
268/202 |PANIGRAHI,T.K.J. |C.
4 024 24 4 SAMANTA NO. 15 |2024- No-
11-28 43)
[ Order (Se
18 (98912/2129.11.20 |CRLA- J R DAS c COURT |Dtd. giIMIN at
5 1024 24 55/2023 : NO. 7 9999~ ADPEAL No-
12-31 9)
[ Order (Se
18 198913/2/29.11.20 |CRLA- S. BARIK c COURT |Dtd. giIMIN at
6 1024 24 3/2012 . : NO. 22 |9999- APPEAL No-
12-31 4)
e RSA— Order (Se
18 |198915/2(29.11.20 Dtd. SECOND |at
7 1024 24 229/202 L D SAHOO A C. DR (J) 2025- APPEAL |No-
02-03 1)
18 [98916/2[29.11.20 |[WP(C)- |D.K MISHRA ic.o. [DR (J) |order [(se




1024

24 21495/2 Dtd. at
024 2024- No-
11-27 1)
Order (Se
WP (C) — WRIT
98920/2129.11.20 Dtd. at
024 24 2243/20 S.K.SWAIN DR (J) 2024 ?iANCH No-
11-26 33)
Order (Se
98921/2 129.11.20 ?2??532 ASWINI KUMAR ESURg Dtd. at
024 24 024 MISHRA (3) OLb 2024- No-
11-29 33)
Order (Se
98922/2129.11.20 ??i‘gg?z ASWINI KUMAR EgURg Dtd. BATL—2 2T
024 24 024 MISHRA (3) OLb 2024- No-
11-29 7)
Order (Se
WP (C) - COURT WRIT
98925/2129.11.20 36219/2 |S.SAMAL NO. 2 btd. BRANCH at
024 24 021 OLD 2024- 5 No-
11-25 24)
Order (Se
WP (C) — COURT WRIT
98927/2129.11.20 110 415,5 |p.c.pas No. 2 |Ptd- BRANCH |2©
024 24 020 OLD 2024- A No-
11-26 9)
Order (Se
WP (C) - COURT
98928/2129.11.20 29142/2 |[K. C. DANDA NO. 2 Dtd. at
024 24 024 OLD 2024- No-
11-28 9)
Order (Se
98929/2 29.11.20 ggéf;/z GTRISH KUMAR ESURg Dtd. at
024 24 024 SUNDARAY OLb 2024- No-
11-28 9)
Order (Se
WP (C) — COURT
98930/2129.11.20 29097/2 |S. K. NAYAK NO. 2 Dtd. at
024 24 024 OLD 2024- No-
11-27 9)
WP (C) - Order (Se
98931/2129.11.20 29644/2 PRASANNA KUMAR COURT Dtd. at
024 24 024 PATRA NO. 23 |2024- No-
11-28 9)
WP (C) — Order (Se
98932/2129.11.20 29619/2 BRAJA MOHAN COURT |Dtd. at
024 24 024 SARANGI NO. 23 |2024- No-
11-28 9)
WA— CHIEF |Order (Se
98933/2(29.11.20 JUSTIC |Dtd. at
024 24 2230/20 M. N. MOHANTY E'S 2025- No-
COURT |01-16 9)
Order (Se
CRLA- COURT
98935/2129.11.20 1130/20 |SARADA NAYAK NO. 2 Dtd. at
024 24 24 OLD 2024- No-
11-28 9)




Order (Se
CRLA- COURT
98936/2129.11.20 1093/20 M. N. MOHANTY NO. 2 ptd. at
024 24 o s 2024- No-
11-28 9)
Order (Se
CRLREV- COURT
98937/2 [29.11.20 (3o o | o unmuRY co% It at
024 24 ; o 2024- No-
11-27 9)
Order (Se
98938/2 129.11.20 2?25232 BIBEKANANDA ;gURg Dtd. at
024 24 4 MAHAPATRA OL].D 2024- No-
11-27 9)
Order (Se
CRLA- COURT
98939/2129.11.20 1559 /502 | JADUNATH PRADHAN No. 2 |PEd- at
024 24 ) s 2024- No-
11-27 9)
Order (Se
CRLMC- COURT
98940/2129.11.20 4107/20 [TRILOCHAN BAG NO. 2 Dtd. at
024 24 o s 2024- No-
11-19 9)
ord s
98944/2 129.11.20 ggégi;z N CoURT |pta. ;te
024 24 o : NO. 12 |2024- No-
12-18 9)
ord s
98945/2 129.11.20 ggéi;;z I COURT Didér ;te
024 24 o : NO. 12 |2024- No-
11-26 9)
ord s
98946/2 [29.11.20 gs;;;;z . CouRT |pta. ;te
024 24 o - K NO. 1 12025- No-
01-03 9)
Order (Se
98947/2 [29.11.20 |CRLA COURT |Dtd. CRIMIN | ¢
550/202 N PANDA AL
024 24 ; NO. 1 [2024- 7T No-
11-28 11)
ord s
98948/2 [29.11.20 gsésg;z T —— CouRT |pta. ;te
024 24 - - K NO. 1 12025- No-
01-03 11)
CMP— Order (Se
98949/2 [29.11.20 COURT |Dtd. at
024 24 ;220/20 P. K. BARIK NO. 20 12025- No-
01-29 11)
Order (Se
98950/2 [29.11.20 |CRLA COURT |Dtd. CRIMIN | ¢
551/202 [N PANDA AL
024 24 ; NO. 20 [2024-  [*C o No-
11-28 11)
CRLA- Order (Se
32251/2 ;2'11'20 814/202 |P. K. JENA EgURg Dtd. at
4 : 9999- No-




[ | 12-31 11)
21 198952/2 [29.11.20 "2(O)~ COURT giger ;ie
4 024 24 32206/2 A. MOHANTY NO. 20 |2025- No-
01-08 11)
[ Order (Se
WP (C) - WRIT
21 /98953/2 (29.11.20 COURT |Dtd. at
5 |024 24 $904/20 1B K PATI NO. 23 |2025-  PRANCH iyo-
02-06 38)
21 19895472 [29.11.20 "E{&)~ COURT giger ;ie
6 1024 24 32248/2 R. K. MOHAPATRA NO. 23 |2024- No-
11-28 38)
[ Order (Se
WP (C) - WRIT
21 (98955/2 (29.11.20 COURT |Dtd. at
7 o024 24 32198/2 K N SAHOO NO. 23 |2024- ?5ANCH No-
11-28 18)
e WP (C) — Order (Se
21 (98956/2 [29.11.20 COURT |Dtd. at
8 1024 24 32248/2 K.N.SAHOO NO. 20 2024- No-
12-19 18)
e Order (Se
MACA- MISC.
21 (98957/2 129.11.20 COURT |Dtd. at
9 024 24 é40/200 A K SARANGI NO. 10 12008- 2E§EAL No-
12-05 g
- WP (C) — Order (Se
22 |98958/2 (29.11.20 COURT |Dtd. at
0 024 24 33285/2 S. K. DASH NO. 10 2024- No-
11-28 1)
[ WP (C) - Order (Se
22 (98959/2 (29.11.20 COURT |Dtd. at
1 024 24 32239/2 H. K. PATRA NO. 10 |2024- No-
11-28 1)
e Order (Se
CRLMC-
22 (98960/2 (29.11.20 COURT |Dtd. at
5 024 24 2:4318/20 DEBI PRASAD DASH NO. 10 12024- No-
11-26 a)
[ Order (Se
MACA- MISC.
22 (98961/2 (29.11.20 COURT |Dtd. at
3 |024 24 é40/200 K SAHOO NO. 10 |2008- 2E§EAL No-
12-05 < g
e Order (Se
MACA- MISC.
22 (98963/2 (29.11.20 COURT |Dtd. at
4 024 24 1208/20 K SAHOO NO. 10 |2024- éggEAL No-
11-28 © o)
[ Order (Se
22 98964/2 29.11.20 |CRDA COURT |Dtd. CRIMIN |
472/201 B DAS AL
5 024 24 : NO. 10 [2024- 2 iNo-
11-18 6)
22 [98965/2(29.11.20 |[RsA- COURT |Order (Se
6 1024 24 314/202 O MOHARANA NO. 12 Dtd. at




[ 4 2025- No-
02-10 6)
[ WP (C) - Order (Se
22 198966/2 (29.11.20 COURT |Dtd. at
7" 1024 2 52364/2 S. K. MOHANTY C. No. 12 ||l2024- No-
11-27 6)
e WP (C) — Order (Se
22 198967/2129.11.20 COURT |Dtd. at
8 |024 24 32386/2 R. K. MOHANTY C- NO. 12 |2024- No-
11-27 6)
[ WP (C) - Order (Se
22 198968/2 (29.11.20 COURT |Dtd. at
9 |024 24 33266/2 H. K. PATRA €-0- No. 12 |2024- No-
11-27 6)
[ Order (Se
23 (98969/2 (29.11.20 ggég)g;z 0. N. MoHAPATRA o COURT |Dtd. at
0 |024 24 024 o : NO. 12 |2024- No-
11-27 6)
o WP (C) — Order (Se
23 198970/2 (29.11.20 COURT |Dtd. at
1 |024 24 52279/2 S.K.BEHERA C- NO. 10 |2024- No-
12-04 6)
[ WP (C) - Order (Se
23 198971/2129.11.20 COURT |Dtd. at
2 1024 24 32303/2 A. K. JATI C-0- No. 10 |2024- No-
11-27 6)
[ WP (C) — Order (Se
23198972/2(29.11.20 COURT |Dtd. at
3 024 24 32211/2 N. K. ROUT C- NO. 10 |2024- No-
11-27 6)
[ Order (Se
ABLAPL- COURT
23 198974/2129.11.20 13082/2 MITHUN DAS . No. 2 Dtd. at
4 024 24 024 oD 9999- No-
12-31 6)
[ Order (Se
WP (C) - COURT
23 198975/2129.11.20 99319/2 |G. R. PATRA c. NO. 2 Dtd. at
5 1024 24 024 oLD 2024- No-
11-27 6)
[ _ Order (Se
23 198977/2129.11.20 WP (C) COURT Dtd. at
29326/2 |T. BAG C. NO. 2
6 |024 24 024 oD 2024~ No-
11-27 6)
[ Order (Se
WP (C) - COURT
23 198978/2129.11.20 |, 93355 |s. 5. PRADHAN C. No. 2 |Ptd- at
7 1024 24 024 oD 2024- No-
11-27 6)
e Order (Se
WP (C) - COURT
23 198980/2(29.11.20 29344 /2 [KSHITISH . No. 2 Dtd. at
8 |024 24 024 oD 2024~ No-
11-27 6)
23 [98981/2 [29.11.20 |wP(C)- |KSHITISH ic.0. [COURT |order [(se




1024

24 29373/2 NO. 2 |ptd. at
024 OLD 2024- No-
11-27 6)
Order (Se
WP (C) - COURT
98982/2129.11.20 27727/2 MIHIR KANTA RATH NO. 2 Dtd. at
024 24 o oim 2024- No-
11-29 6)
Order (Se
WP (C) - COURT
98983/2 (29.11.20 |yt o b youniry v 5 [ptd. at
024 24 o oim 2024- No-
11-27 6)
Order (Se
WP (C) - COURT
98984/2 29.11.20 ;oo ol e N at
024 24 S oim 2024- No-
11-22 6)
Order (Se
WP (C) - COURT WRIT
98985/2 129.11.20 8912/20 |P N NAYAK NO. 2 btd. BRANCH at
024 24 o oim 2024- % No-
11-27 24)
Order (Se
WP (C) - COURT
98986/2 (29.11.20 |yoo it b o o vo. o |pte. at
024 24 e oin 2024- No-
11-28 24)
Order (Se
WP (C) - COURT WRIT
98988/2 129.11.20 1945/20 |P N NAYAK NO. 2 Dtd. BRANCH at
024 24 20 oim 2024- |7} No-
11-27 38)
Order (Se
WP (C) - COURT
98989/2129.11.20 1,0504/2 |s. S. PRADHAN No. 2 |Ptd- at
024 24 o oin 2024- No-
11-28 38)
98990/2 [29.11.20 NL{C)~ COURT giier ;ie
024 24 32218/2 ¥ DAS NO. 25 [9999- No-
12-31 38)
ord s
98992/2 [29.11.20 ggégé;z o PANTGRAHT CouRT |pta. ;te
024 24 o : NO. 25 |2024- No-
11-28 38)
Order (Se
WP (C) - WRIT
98993/2 [29.11.20 COURT |Dtd. at
024 24 é;i82/2 A DAS NO. 25 |2024- ?gANCH No-
11-27 42)
ord s
98994/2 29.11.20 ggégé;z o PANTGRAHT CouRT |pta. ;te
024 24 4 : NO. 25 |2024- No-
11-28 42)
Order (Se
WP (C) — WRIT
98996/2 [29.11.20 COURT |Dtd. at
024 24 2223/20 N NAYAK NO. 25 [2024-  PRANCH fyo-
11-27 24)




WP (C) — Order (Se
98997/2 29.11.20 COURT |Dtd. at
024 24 32255/2 H. PANIGRAHI NO. 25 |2024- No-
11-28 24)
Order (Se
WP (C) - WRIT
98998/2 [29.11.20 COURT |Dtd. at
024 24 31344/2 P K DAS NO. 25 |2024- ?EANCH No-
11-26 9)
Order (Se
ABLAPL- COURT
98999/2129.11.20 |)5153/2 |pp DASH vo. 2 Ptd BATL-2 2"
024 24 o oon 2024- No-
11-25 9)
99000/2 [29.11.20 [F(C)~ courr |pea. &
024 24 32219/2 B. K. PATI NO. 23 |2024- No-
11-25 9)
ord s
99001/2 [29.11.20 ggéfg;z v Navax COURT Didér ;te
024 24 o : NO. 23 |2024- No-
11-25 9)
ord s
99002/2 [29.11.20 ggégé;z I CoURT |pta. ;te
024 24 S - R NO. 23 |2024- No-
11-28 9)
ord s
99003/2 [29.11.20 ggég;;z o B MISHRA courT |pta. ;te
024 24 o - B NO. 23 |2024- No-
11-28 9)
Order (Se
BLAPL-
99004/2 [29.11.20 COURT |Dtd. at
024 24 52261/2 SK BEHERA NO. 23 2024- BATL-1 No-
11-27 1)
99006/2 [29.11.20 [NE{C)~ COURT giier ;ie
024 24 32268/2 B. P. TANGA NO. 23 |2024- No-
11-28 1)
ord s
99007/2 [29.11.20 ggég;;z o B MISHRA CouRT |pta. ;te
024 24 o - B NO. 23 |2024- No-
11-28 1)
99008/2 [29.11.20 "L (C)~ COURT giier ;ie
024 24 32332/2 H. K. MOHANTA NO. 23 |2024- No-
11-28 1)
99009/2 [29.11.20 "E(©)~ COURT giier ;ie
024 24 32274/2 H. K. MOHANTA NO. 23 |2024- No-
11-28 1)
WP (C) - Order WRIT (Se
32210/2 22'11'20 29677/2 H. K. MOHANTA ;8UR‘£3 Dtd. BRANCH at
024 : 2024-  |-3 No-




[ 11-28 11)
e Order (Se
WP (C) - WRIT
26 199011/2 [29.11.20 COURT |Dtd. at
5 024 24 32280/2 P. K. MOHANTY NO. 23 12024- ?gANCH No—
11-28 42)
[ WP (C) - Order (Se
26 (99012/2 (29.11.20 COURT |Dtd. at
6 1024 24 32285/2 A. K. ROUT NO. 23 [2024- No-
11-28 42)
26 199013/2 [29.11.20 "L~ COURT giger ;ie
7 o024 24 32223/2 D. NAYAK NO. 23 |2025- No-
02-07 42)
26 [99014/2 [29.11.20 |"E )~ COURT giger ;ie
8 1024 24 32286/2 P. R. MOHANTY NO. 23 [2024- No-
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98677/2 129.11.20 Dl/%g?/20 PRATAP KUMAR GENER nt Dtd. iéigAL at
024 24 17 BEHERA AL 2023- SEC No-
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LAA— Judgeme (Se
98679/2 129.11.20 125/201 PRATAP KUMAR GENER nt Dtd. |FIRST at
024 24 3 BEHERA AL 2022- APPEAL |No-
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024 24 4 BEHERA AL 2015- SEC No-
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RVWPET- CIVIL
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11-28 1)
- BLAPL— Order (Se
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BLAPL— Order (Se
32 198943/2 129.11.20 2729/20 PRATAP KUMAR GENER Dtd. at
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Order (Se
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BLAPL— Order (Se
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(Se
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(Se
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98821/2 129.11.20 GENER at
024 21 2291/20 |[K SAHOO AL No—
12
3)
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> los . 2203/20 S C DAsS o BATL-2 7
10)
T . (se
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